
 LOK  SABHA  DEBATES

 LOK  SABHA

 Wednesday  July  07,  2004/Asadha  16,  1926  (Saka)

 The  Lok  Sabha  Sabha  met  at  Eleven  of  the  Clock

 (MR.  SPEKAER  in  the  Chair)

 12.00  hrs.

 PAPERS  LAID  ON  THE  TABLE

 Title:  Papers  laid  on  the  table  by  the  members/ministers.

 THE  MINISTER  OF  FINANCE  (SHRI  P.  CHIDAMBARAW):  Sir,  |  beg  to  lay  on  the  Table  a  copy  of  the  "Economic  Survey,
 2003-2004'  (Hindi  and  English  versions).

 (Placed  in  Library,  See  No.  LT-  73/2004)

 THE  MINISTER  OF  ROAD  TRANSPORT  AND1  HIGHWAYS  AND  MINISTER  OF  SHIPPING  (SHRI  T.R.  BAALU):  Sir,  |  beg  to
 lay  on  the  Table

 (1)  Acopy  each  of  the  following  papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section  619  A  of  the  Companies  Act,  1956:-

 (i)  |  Review  by  the  Government  of  the  working  of  the  Central
 Inland  Water  Transport  Corporation  Limited,  Kolkata,  for  the
 year  2002-2003.

 (ii)  Annual  Report  of  the  Central  Inland  Water  Transport
 Corporation  Limited,  Kolkata,  for  the  year  2002-2003,
 alongwith  Audited  Accounts  and  comments  of  the
 Comptroller  and  Auditor  General  thereon.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.  LT-  74/2004)

 (3)  Acopy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  Hindustan  Shipyard
 Limited  and  the  Ministry  of  Shipping  for  the  year  2004-2005.

 (Placed  in  Library,  See  No.  LT-  75/2004)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HEALTH  AND  FAMILY  WELFARE  (SHRIMATI  PANABAKA



 LAKSHMI):  Sir,  |  beg  to  lay  on  the

 Table

 (1)(i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 National  Institute  of  Homoeopathy,  Kolkata,  for  the  year  2001-
 2002,  alongwith  Audited  Accounts.

 (ii)  |  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  National  Institute  of
 Homoeopathy,  Kolkata,  for  the  year  2001-2002.

 (2)  |  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.  ।-  76/2004)
 (3)(i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the

 Central  Council  of  Indian  Medicine,  New  Delhi,  for  the  year  2002-
 2003,  alongwith  Audited  Accounts.

 (ii)  |  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Central  Council  of  Indian
 Medicine,  New  Delhi,  for  the  year  2002-2003.

 (4)  |  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at  (3)  above.

 (Placed  in  Library,  See  No.  ।-  77/2004)
 (5)(i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the

 Instiute  of  Post-Graduate  Teaching  and  Research  in  Ayurveda,
 Jamnagar,  for  the  year  2002-2003,  alongwith  Audited  Accounts.

 (ii)  |  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Instiute  of  Post-Graduate
 Teaching  and  Research  in  Ayurveda,  Jamnagar,  for  the  year  2002-
 2003.

 (6)  |  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at  (3)  above.

 (Placed  in  Library,  See  No.  ।-  78/2004)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  ROAD  TRANSPORT  AND  HIGHWAYS  (SHRI  K.H.
 MUNIYAPPA):  Sir,  |  beg  to  lay  on  the  Table

 (1)(i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 National  Highways  Authority  of  India,  New  Delhi,  for  the  year  2002-
 2003,  alongwith  Audited  Accounts.

 (ii)  |  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  National  Highways  Authority  of
 India,  New  Delhi,  for  the  year  2002-2003.

 (2)  |  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.  LT-  79/2004)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  PLANNING  (SHRI  M.V.  RAJASEKHARAN):  Sir,  |  beg  to  lay  on
 the  Table

 (1)(i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 Institute  of  Applied  Manpower  Research,  Delhi,  for  the  year  2002-



 2003,  alongwith  Audited  Accounts.
 (ii)  |  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the

 Government  of  the  working  of  the  Institute  of  Applied  Manpower
 Research,  Delhi,  for  the  year  2002-2003.

 (2)  |  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.  LT-  80/2004)

 THE  MINISTER  OF  STATE  IN  THE  PRIME  MINISTER'S  OFFICE  (SHRI  PRITHVIRAJ  CHAVAN):  Sir,  |  beg  to  lay  on
 the  Table

 (1)(i)  Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 Institute  of  Physics,  Bhubaneswar,  for  the  year  2002-2003.

 (ii)  |  Acopy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the
 Institute  of  Physics,  Bhubaneswar,  for  the  year  2002-2003,
 together  with  Audit  Report  thereon.

 (iii)  |  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Institute  of  Physics,
 Bhubaneswar,  for  the  year  2002-2003.

 (2)  |  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.  LT-  81/2004)


